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Development of Chandlpur
BBSS. Shri S. Kundu:

Shri K- P. Singh Deo:
Shri Bsidhar Behera:
Shri Srinibas Misra:

Will the Minister of Tourism and 
Civil Aviation be pleased to state:

(a) whether Government have any 
plans under consideration to attract 
tourists to Chandipur on the sea coast 
in the District of Balasore, Orissa; and

(b) if so, the nature of the plan and 
the amuunt to be spent9

The Minister of Tourism and Civil 
Aviation (Dr. Karan Singh): (a) No, 
Sir.

(b) Does not arise.
Landless Agricultural Familial In South 

Andaman
5234. Shri K. R. Ganesh: Will the 

Minister of Food and Agriculture be 
pleased to state:

<a) the number of agriculturist fami­
lies among the original settlers In the 
South Andaman Island who are land 
less;

(b) the average agricultural holdmg 
among the original settlers in the South 
Andaman Island;

(c) the number of agricultural fami­
lies who have hilly land lor the horti­
culture purposes; and

(d) whether Government have a-iy 
scheme to grant paddy land to the land­
less aB’leulturista and hilly land to 
others?

. The Minister of State In the Rfiniatry 
of Food, Agriculture, Community Deve­
lopment and Cooperation (Shri Anna- 
saheb Shlnde): (a) The term ‘original 
settlers’ is taken to mean ex-convict* 
and their descendants. No record to 
show the number of ‘Original settlers* 
and its further break-up into agri­
cultural and non-agricultural or land­
less families is available- It *s, there­
fore, not posible to furnish information 
relating to the number of original agri­
culturist settlers in South Andaman and 
the number of agriculturist families 
among them who are landless.

(b) Size of an average agricultural 
holding in South Andaman is about 
1 84 hectares or 4 Acres. Government 
plantations held under long term 
grants have been excluded from the 
total area while determining size of an 
average holding.

(c) Eleven hundred and four agri­
culturist families are having hilly ]and 
for horticultural purposes in South 
Andaman

(d) No specific scheme has been for­
mulated, but lands under reclamation 
in neighbouring islands after clearance 
of commercial timber are likely to be 
available for agricultural purposes in 
due course
Cultivators without Plough Animals 

in the Andaman Islands
52S5. Shri K. R. Ganesh: Wm the 

Minister of Food and Agriculture be
pleased to state:

(a) whether Government are aware 
that a large number of cultivators in 
the Andaman Islands are without 
plough animals and are thus unable 
to start their agricultural operations;

(b) if so, the effect of this on agri­
cultural production;

(c) whether Government have any 
proposal to grant them loan; and

(d) whether Government have any 
scheme by which the said loan can be 
recovered from their cropsT

The Minister of State In the Ministry 
of Food, Agriculture, Community ttsve* 
lopment and Co-operatten (Shri Asm* 
sahib Shlnde): (a) and (b). Most ot




